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WO 
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 517/2022 

In the matter of: 

DS Kataria & Ors ... Applicant 

Versus 

Govt. of NCT of Delhi ...Respondents 

COMPLIANCE REPORT ON BEHALF OF DELHI POLLUTON 

CONTROL COMMITTEE IN COMPLIANCE TO THE ORDER 

DATED 15.03.2023. 

IT IS MOST RESPECTFULLY SHOWETH: 

1. That this Hon'ble Tribunal took up the above referred matter on 

08.09.2023 and was pleased to constitute a Joint Committee of DDA, 

DPCC and Deputy Commissioner (South West), Delhi to verify the factual 

position about the issues like heavy vehicle movement and dumping of 

building/ construction material on the vacant land adjacent to Sector E-2, 

Vasant Kunj. 

2. That in compliance with the order passed by this Hon‘ble Tribunal, DPCC 

filed the Action Taken Report and response through email on 26.12.2022 

oye 
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oe 
and 10.03.2023, which are available on the records of this Hon‘ble 

Tribunal. 

3. That, Hon’ble taken up the matter on 15.03.2023 and pleased to direct to 

file reply/ response. 

4. That, DDA has submitted its reply dated 21.03.2023, in view of the joint 

inspection dated 14.12.2022. In the reply it was mentioned that, DDA has 

repaired/ constructed footpath and also removed all C & D Waste from 

road / sweeping and sprinkling of water to prevent dust pollution as 

recommended by DPCC. Further, installation of barricading to restrict the 

movement of heavy vehicles pertains to Traffic Police. Copy of the reply 

submitted by DDA alongwith photographs are enclosed herewith as 

ANNEXURE-1 (Colly). 

5. That, in addition to previous reports, it is most respectfully submitted that 

DDA has taken a meeting on 11.04.2023 in the office of RWA, Sector E-2, 

Vasant Kunj between the representatives of DPCC, RWA, & DDA. In the 

meeting issues like water logging, cleaning of pond, movement of heavy 

vehicles and sprinkling of water etc. were discussed. Copy of the minutes 

of meeting dated 11.04.2023 along with photographs are enclosed herewith 

as ANNEXURE-2 (Colly). 

6. That the area/ site was inspected by a joint team on 11.04.2023 by officials 

of DPCC and DDA alongwith RWA representatives. 

7. That, DPCC again issued letter to DDA on 09.5.2023 seeking detailed 

compliance report wrt the directions dated 23.12.2022 to DPCC at the 

ou 
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G) 
earliest and no reply has been submitted by the DDA. Copy of the letter 

dated 09.05.2023 is enclosed herewith as ANNEXURE-3. 

8. This Hon’ble Tribunal is therefore requested to kindly take the present 

Lus— 
(Dr. B.M.S. Reddy) 

Sr. Environmental Engineer 

compliance report on record. 
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“@® 
DELHI DEVELOPMENT AUTHORITY 

feech fran urftrreor OFFICE OF THE EXECUTIVE ENGINEER 
aftr Pes SPD 1 a, * SOUTHERN PROJECT DIVISION -1, DDA — as 

D-2, VASANT KUN3, NEW DELHI -110070 fee fae or tli oe ee naire 
2 AL cdaa@gmall.com 

QLUTG WV ; 011-26122318 

  

PHONE NO. 011-26122318   

  

    

  

HUI: F15(14)AE(P)/SPD-1/DDA/264 fetie: 21.03.2023 

fat A, 
The In-charge (CMC)-IV, newt Gll, ) 
Senior Environmental Engineer, 
Delhi Pollution Control Committee, 
4th and 5th Floor, ISBT Building, 
Kashmere Gate, Delhi -110006. 

  

faua : Compliance of the order of Hon’ble NGT in OA No. 517/2022 
aeay : In the matter of DS Kataria & Ors Versus Govt. of NCT of Delhi. 

With reference to the above cited subject and reference, in this regard, the Hon'ble 

NGT has constituted a Joint Committee of representation of DDA, revenue Department and 
DPCC vide order dated 05.12.2022. The committee has inspected the site on dated 21.12.2022 
and some observation raised for strictly compliance. Accordingly, this office has repair / 
constructed the road patch under the jurisdiction of DDA and also removed all C & D Waste 

from road / footpath. (Photographs enclosed). This office has also started the work of cleaning 

/ sweeping and sprinkling of water to prevent dust pollution as recommended by DPCC to 

make strictly compliance of Hon’ble NGT order to prevent the dust pollution (Copy of work 

awarded is enclosed). 
Further, it is also clarified that installation of barricading to restrict the movement of 

Heavy vehicles pertains to Traffic Police. 

dea: GU SER! | (M4 Sire 

ofearedt atten 
afer afta ds -1 

fee fae ore, St-2, ada hut 

feferft :- 
after, ceferor ud am, fee fae oe SL poe qe S| 

Se eR afte 9 Re em a Ta 

_ Sere aftae-5, afentt often as -1, fe fae ure at Gere Sq 

_ wratera Wietfent | 
zee fare lafete | nm 

b
W
N
 

afte aftraar, 
afeofl ual GS -1 

fae fac ure, dl-2, Raid Ho 
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ere aiid 
PALAU VE Tana ST AE eeeeauet ds 

   

acfiowrnets fire wort iis OFFICE OF 

aftett afetvean te | _, Te Mec reve ENGISE ER 

a. friars ‘ “SOUTHER PROGECT DIVISIIS NO 

aie 2, weer et, ee feet nO 192 VASANT KUNA, 

rarer) 011-26122318 ‘ SEW NET HLH 

1 i vail sei | FONE NO) ONE 260228 

Brenerss 2 THs. ddaved ar pmallecom MATL o stdhanedt a gcatl cate 

Si DDEESPOVODAAward/2022-2) & ty feat Qt \ e1 \n.09 4, 

   
ana 

Mrs, Shri Bankey Bibart Enterpri % ‘ terprises, 

H.No. 387. New Vikas Nagar, — 

Lon, Ghaziabad, UP-201102. 

b. Myo completed scheme under N/A-Il, 52. SH:- Cleaning and sweeping ef road 

een E-i & E-2, Vasant Kun). 

approaching Nangal Dewat & road betw 

Estimated Cost Rs. 10,78,174/ Tender Amount Rs. 4,64,046/- 

Percentage for Clause 12:- @ 56.96% below the estimated cost. 

Ref :- 1. Performance Guarantee (FOR Ajc no. 5332539685 Dared 26.12.2022 for ? 

13,921/- (Rs. Thirteen thousand nine hundred and twenty one only) CBI, 

submitted by you vide your letter no, NIL dated 26.12.2022. 

2. This office letter of intent/Acceptance of your lender issue wide NO 

19.12.2022. 
F5(LOj)EE/SPD- 1/ODA/1

196 dated 

rata, 

dé to contact AE-ITI of this Division & start the work aL Once. 

rrying out the wark a5 entered in the render shall 

the date of issue af this letter. 

You are also requested to attend this office to sigh the agreement on stamp paper 

(non-judicial} worth RS 100/- (Rs one hundred only) within seven days from the date 

of issue of this fetter. Please note that if you fail te attend this office of the undersigned 

within seven days, the acceptance of the work is hable to be withdrawn, EMO and 

performance quarantee shall be forfeited. 

You ere requeste 

Please note that time allowed for ca 

be reckoned from the 10th day after 

Time allowed for execution of the work shall be 365 (Three sixty five) days. 

za eae 

ofafertt:- 

4 Chief Engineer/South Zonei
DDA | 

2. Superintending 
Engineer/SCC-2/DD

A 

45. A0 (CAUSZ/DDA 

4 5r AO W)- DDA 

5. AILAE’s, AE (P). HC, AA OFSPD -VWDDA 

6 17.0,1P Estate, New Delhi 

7 Labour Commissioner, Delhi Admin, 16, Rajpur Road. New Deh 

8. Commissioner. Sales Tax Department, NCT of Delhi. 17.0. New Deh 

9, Spare copy for agreement dunt Be 

24 ae ete 

—
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New Delhi, Delhi, India 
Flat No 2 Sector E, Pocket 2, Mahipalpur Village, 

Vasant Kunj, New Delhi, Delhi 110070, India 

Lat 28.536992° 

Long 77.130534° 

05/03/23 06:10 PM GMT +05:30   
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GPS Map Camera 

New Delhi, Delhi, aa 
E2, Gate-2, Pocket 2, Sector E, Mahipalpur Village, 
Vasant Kunj, New Delhi, Delhi 11007 Pec 

Lat 28.538423° 

Long 77.130807° 

04/03/23 05:45 PM GMT +05:30   
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GPS Map Camera 
MTA BY=\ aa BY=) |g) Pe 1c. | 
E2, Gate-2, Pocket 2, Sector E, Mahipalpur Village, 

mela! Kunj, New Delhi, Delhi gu LOlOy {ers ce 
|) ate Rohe 27/ bg 

Long 77.130677° : 
05/03/23 06:06 PM GMT +05:30   
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DELHI DEVELOPMENT AUTHORITY 
OFFICE OF THE EXECUTIVE ENGINEER 
SOUTHERN PROJECT DIVISION -1, DDA 
D-2, VASANT KUNJ, NEW DELHI -110070 

EMAIL :~ - eespdidda@gmail.com 

aftr siftycar, SPD-1 
Rem, HH -2 , mea Ha, ag et -110070 

£ Fa. eespdidda@gmail.com 
WHIT WV ; 011-26122318 

PHONE NO, 011-26122318 

  

  
  

ATH: F15(14)AE(P)/SPD-1/DDA/ 26 3 feaTH: | -04.30%% 

MINUTES OF MEETING fm nexwe 2 Cally) 
(DS Kataria & Ors. Versus Govt. of NCT uf Delhi) 

  

  

In Compliance of order issued by Hon’ble NGT Court vide dated 03.03.2023 in 

the matter of DS Kataria & Ors. Versus Govt. of NCT of Delhi for review of action 

taken status of the work executed by DDA, a meeting was held on 11.04.2023 at 11.00 
AM in the office of RWA, Sector E-2, Vasant Kunj between the representatives of 

DPCC, RWA & DDA in the presence of following:- 

Sarim Zameer, JEE (DPCC). 

P
M
S
 

P
F
 Pramod Meena, EE/SPD-1/DDA. 

Sachin Kumar, AE(C)/SPD-1/DDA. 

D.S. Kataria, President, RWA, E-2, Vasant Kunj. 
Sunil Kumar Sharma, Secretary, RWA, E-2, Vasant Kunj. 
Residents of E-2, Vasant Kunj. 

In the above meeting, following grievances of the residents were discussed in 

the matter of DS Kataria & Ors. Versus Govt. of NCT of Delhi i.e. OA No. 
17/2022 and OA No. 517/2022 :- 
  

  

  

      
  

  

Page 1 of 2 

SL. | GRIEVANCES RAISED ACTION TAKEN BY DDA 

NO. 
1. | During rainy season, the E-2 pocket | The water proofing work of existing RR | 

is facing water logging issue, | wall of Packet E-2 was already : 
therefore, an artificial ditch created | completed by the then staff in October- | 

adjoining to Pkt. E-2 to resolve the | 2022 and the same was submitted in| 
issue of water logging, but the | the Hon’ble Court. As per direction of | 

sewerage / drain water continuously DPCC, this office has also floated a | a 
enter in said area from unauthorized | tender for RCC wall to prevent the. j 
nallah of K-2 Block, Village | unhygienic water comes in the said | 

Mahipalpur, which creates | land. 

unhygienic conditions, snl iepericiplg icy sneuglmgernp mens 
2. | The cleaning of pond is not done on | The pond was already cleaned in the | 

regular basis. year -2022 uy then staff of DDA and 
the same was submitted before the | 
Hon'ble Court and as per request of | 
RWA and DPCC. Furthermore, this | 
office has already started the work for | 

| cleaning of pond. | 
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—~. 
Ss 

3. |The Heavy vehicles / trucks are | The issue of barricading pertains tof 1) 

continuously passing through E-1 & | Traffic Police, Delhi. 

E-2 Road, which causes dust and 

sound pollution. Therefore, a height 

barrier is to be installed on E-1 & E- 
2 road to restrict the entry of heavy 

vehicles. However, this road was 

constructed by DDA exclusively for 

E-1 & E-2 pocket only. There are 

also securities issues in late night 

    

  

          
hours. 

4. | DDA has stopped daily sprinkling of | The work for sprinkling of water, was 

water on the road of E-1 & E-2 completed in the month of March-2023 

& as per direction of DPCC, this office 

will again floac a tender for the same as 

causal :czaschsiemncusielescoemmanmmmanneeetsoacemrnnaons soon as possible. 

ba @\ oo 
aftr sifted, 

afaroft URaISrT GS -1 
0) & fa tre, St-2, aaa Het 

Wreferfa :- 
1. Fer aiftreier, caferor ye Ba), fee fee wr a gre ans 

2. sreharn eiftieien, (HRT raters & ator ) afaroht ge _ fee fae ore, Bl Sam yee ea! 
3, after afta, cfu sa uktisa -2, fee fae ure al pum yard ed! 
4, Awe, RWA, E-2, Ta Ha, As facet -110070 wt Pum yang sq! 
5, were after afer okatcrr ws -1, fee fae wre at sraxgay wHrdaret ed | 

© erate oleate | 
7. weep fatter victare | 

ex 9) o4}y afte Sir 
alert uRatcrt Gs -1 

fee fae ure, dl-2, ada Hai 
Ofe 

Page 2 of 2 
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ex SOE Ge iaatencatae er dae es 

  

ON Pa Aaa aCe eT 
New Delhi, Delhi 110070, India 

Lat 28.536916° 
2  
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Pe Pies st cy 

New Delhi, Delhi, India see 
39, Sector E, Mahipalpur Village, Vasant Kunj, New D aT 
Delhi 110070, India 
eK y eye 
Long 77.130561° 

11/04/23 11:43 AM GMT +05:30 *~ 

!  
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New Delhi, Delhi, India : 
39, Sector E, Mahipalpur Village, Vasant Kun: arp Delhi 110070, india | ee Lat 28.537363° 
Long 77130588° os : 
PEE W NV Rel by +05:30  
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pPCcG DELHI POLLUTION CONTROL COMMITTEE wy ~Li FE 
DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF ¥Y i 

—— DELHI 5TH FLOOR, ISBT BUILDING, KASHMERE GATE, Ww Lifestyle For 
“eal ee a Bar poe 6 Environment - 

visit us at ; http://dpcc.delhigovt.nic.in 

  

F.No.: DPCC/CMC-IV/2023-24/4 [4 -\ eG Dated : ©Tler|Veotd 

To, 

Superintendent Engineer (HQ) | 

SPD-1, DDA, Nelson Mandela Road NERY "e ae 

Near Masoodpur Village 

New Delhi-110070 

Subject: Compliance of Directions u/s 31(A) of Air (Prevention and Control of Pollution) 

Act, 1981 and u/s 5 of Environmental (Protection) Act, 1986 read with 

Construction and Demolition Waste Rules, 2016 issued vide .No DPCC/CMC- 

IV/2022/159/1775-79 dt. 23/12/2022 in the matter of OA-517/2022 “D.S Kataria & Ors 

Vs GNCTD”. 

Sir, 

With reference to aforementioned subject, directions u/s 31(A) of Air (Prevention and 

Control of Pollution) Act, 1981 and u/s 5 of Environmental (Protection) Act,1986 read with 

Construction and Demolition Waste Rules, 2016 were issued to DDA which are as under: 

1. DDA shall take necessary action to prevent Road Dust emissions by blacktopping the Road 

and provision of adequate sprinkling on the roadside. 

2. DDA shall take immediate steps for removal of illegal dumping of C&D waste from the 

site and to take strict measures so that illegal dumping may not take place in future. 

3. DDA may install barricade to restrict mevement of Traffic in consultation of traffic police 

and local administration. 

Subsequent to the hearing/order of Hon’ble NGT on 15.3.2023, the area/site was isnepcted 

by a joint team on 11.04.2023 by officials of DPCC and DDA along with RWA , E-2 Vasant Kunj, 

Delhi and found heavy dust pollution in the vicinity of the area which implies that daily sprinkling 

of the surface is not being done by DDA. 

By way of this letter, you are hereby requested to send a detailed compliance report to 

DPCC at the earliest regarding aforesaid directions so that Hon’ble NGT may be apprised about 

blL- hu, 
Incharge, CMC-IV 

status on the ground. 

Copy to: - Vice Chairman, DDA, Vikas Sadan, New Delhi-110023. 
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